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Hon. D.K. Agrawal, J.M. 4
Hon. K. Obayya, A.M.

Mr, C.L., Bashir for applicant.

The question of. ad-interim relicsf has already
been consider-d by a single Judge of this Tribunal on
8.3.90. However, a direction was made that &
representation of the petitioner dested 26.2.90
be disposed of, There was a doubt whether the
representation dated 26.2.90 was ctually xmgsswms
submitted by the petitioner. It is contended
that the petitioner has submitted another representation
dat ‘d 16.3.,90 to the Director, CeB.I., C.G.0. Complex ,
Blgck 3, Locdhi Road, Wew Delhi. The learned counsel
for the petitioner seeks a direction to the competent
authority that is the Director, C.B.I,, ew Delhi
for disposal of the aforesaid rep.esentation dated
16.3,90 at a very early date. The learmed counsel
als> seeks a direction that the petitivner be transferred
to non-touring job, oreferably at Delhi where a number

of posts are available to accommodaz him as Inspeétor
andin case it is not at all possible tobe accommodated
at Delhi, he bay me adcommodated at some other
convenient ststion other than Chandigarh., We consider
that the r-guest made by the netitioner in the
circumstances of the case, is genuine.We ther-fore,
direct the respondents that the Director, C.B.I.,
Govt, of India to dispose of the representationof the
application dated 16.3.90 at a very eariy date and
transfer him as far as possible to one of the non
touring post at Delhi and in case it is not Possible
at all to accommodate the petitiorer at Delhi, het
may be accommodated at a place Where: the petitioner
may be able to meet the needs of his family,

Copy of the order may be given to the counsel

,%or the petitioner, as desired. '
' X7 Bemennt :

' ‘z/./k 4 -
Mol :
. J | 'J.M. -7
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IN THE CENTRAL ALMII!JSTRATIVE TRIBUNAL, ALLAHABAL

CIRCUIT BENQH AT LUCKNOW

O.A. NO. 72/90 (L)

Rakesh Prakash Kausal esessccce Petitioner.

Versus
Director C,B.l. & Others esscacse Respondents,

Hon, Mr. D.K. Agrawal, J.M.

Hon, Mr., K. Obayya, AJM,

Shri, C.A. Basir, learned counsel for the gpplicant

hag made endorsement on the petition that the authorities

have given him the dve relief, Therefore, he wartg§to withdraw

his petitiorn. The petition is dismissed as withdrawn without

any order as to costs,

The copy of the order may ke given to the counsel for

the gpplicant as desired.

}bk%? << C/

ADM, BER, JUDICIAL MEMBER.

Datecs 8,5.1990

sd,
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or

) Date of heceipt
by post e * o o s ¢ o o o o & o &

Registration No. L J L] * L ] -* L] . Ld L . L] L L[] L]

- Regisirar i
Iiv THz CENTHAL ALLIUISTRATIV:E T.IBLIAL,
ADJITIONAL BENCH AT LUCKNOW
Between

Rakesh Prakash Kaushal «.ieecicncsss - Jpplicant
And |

Director, Central Bureau of

Investigation, Government of

India, Block 3, Lodi Road,

nev Uelhi & two otherss ..ieeeeveos .esponcents

DETAILS OF APPLICTION

1. Particulars of applicant

i, Name Rake sh Prakash {zushal




2.

Ve

.,

Name of father Sri P.D. Shamma
Designation and Inspector, Central Bureau
office in which of Investigstion, S.P...,
emplovyed. Lucknow Region, Lucknow,
Office adcdress Rakesh Prakash {aushal,

Inspector, Central 3urcau
of Investigation/S.P.i.,

Lucknow Hegion, Lucknovi.

Acdress for service Joint Lirector (AE)/

of all notices Central Zureau of Investicat-.

ion, Government of' Incia,
2lock .0, 3, Loai load,

New Delhi.

Particulars of ..esnondents

1.

iii,

iwame and/or i. Jirector, Centrzl Lu:eeu

designation or the of Investigation/S.F. ..,
respondents. Zlock .lo. 3, Loci .0oad,

~ev Selhi.

ii.Joint .Lirector
(Acministration @
Establishment)/€.3.1.

iii.A\ssistant Uirector
(Zstaklishment), C._.Z.

Office address of Office of the entrsl _urcac

the r:ospondents of Investigation, 3Jovernu nt
of Incdia, _-lock io. 2, Loct
doad, ..e.. _elhi,

Address for service —-sane-

of all notices

Farticuloars of the order acainst t.hich application

orcer

is made -

The appliceation is made a-ainst the follo':ing

| v
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iv,

G 8

Orcer ilo,

Jate

Passed by

Subject in Brief

(&

Ae20014/217/77. 5.1

Cffice orcer no. 170/199¢
16th Februsry, 1990

Sri Pursn Chantre,

Assistent virector

\ istablisiment)/C.2.I. with
the approval of J...{3)/CBI
Order dated 16.2.90
transferring the anplicant
G F, Kaushal; Inspeccor of
Police, C.5.I., Luckno.. ..egior
to Coordn., Cell, vhancigerh
vith immediate effect in
public interest in the same

Capacity.

Jurisciction of the Tribunal-

Limitation -

The applicent declares that the subject
matters of the order against which he want redressal

is within the jurisciction of the Tribunal.

The applicant further declares thzt the
application is within limitation prescribed in
section 21 of the /dministrative rribuncls Jct, 1285,

racts of the case are given below -

de

sureau of

of his wife, in June,

The

\,

applicant vas transforrea from Central

.
Investigation, Zangalores 3ranch to Lucknow
on compassionate grounds arising from the dxngz ceath

1987,
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be - The applicant had at the time of his wife's
death two minor children aged about 8 and 4 years

respectively,

Ce The above transfer from Bangalore to Lucknow

vias ordered on the applicant's request.

Ce Since there was no one else excepdt his mother
aged aoout 80 years, he had to re-marry in the year

1988 to look after his two minor chilcren,

€e The xggaxd second wife of the agpplicent
delivered a female child in July, 1989 but within
two months of the birth of the female child, the
applicant's wife became a prey of'mental disorder
(post-partum psychosis) and since then is under
going medical treatment at the .G, Le&ical ollege,

Lucknow,

f. The applicent's second vife is still seriously
suffering from the aforesaid disease and is not in
a position to be shifted as her shifting is likely

to affect her trcatment,

Je The applicant had to file writ pe<ition

no. 6765 of 1983 in the High Court(Lucknow Bench),
Lucknow which is now before this Hon'ble Tribvnal
as T.A. Ho. 1233 of 1987 and is fixed for hearing

on 22nc i.arch, 1990,

o~

\%
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h. The Lirector, Central Bureau of Investigation
ivew Jelhi and the Deputy Director (Acdministrciion),
Ceéntral Bureau of Investiga ion, ilew Delhi ave

opposi .e parties in the seid case.

i.  On 31.8.1984, a Livision sench of the :igh

Court pessed a detailed order in writ netition no,
6765 of 1983 permitting the applicant to provicionally
appear at the interview for selection though his
application for selection on the said nost was not
being forwuarded by the Central Bureau of Investigation

Organisaiion authorities,

Je The authorities became biassed and prejudiced

against the gpplicant on that account,

Ke Apart from the above the local authority undex
whose acdministrative control, the ag-plicent is
working, issued memos requiring him to submit his
revlies clarifying his nosition., The explanations
submitted by the gpplicant somehow. becanie biassed
and threatenecd to cruse ham to his career.

1. The applicant submitted a detailed represent-
ation avainst the impugned order of transfer to the
Jirector, Centrsl 2ureau of Investigation, 3Spucial

Police lstablishment, wew welhi through proper

channel kbut the same has not yet been disposed off,

%
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mMe The applicant has come to know that orders

relieving him are being passed within a day or two.

Reliefs sought -

In view of the facts mentioned above in
paragraph 6; the applicant claims for the following
reliefs -
ie The order no. 170 of 1990 transferring the
anpplicant from Lucknow to Chancdigarh be kindly
guashed and set asiue,

ii, The opposite partiess be directed to continue
the applicant on the post of Inspector, Central

Bureau of Investigation at Lucknow,

Grounds

A- Beceuse the gopplicant wias transferred from

Bangalore to Lucknow in June, 1987 on his own

"request on compassionate grouncs which still exists

in an aggrevated fomm.

B- Deceuse the applicant having been transferred
on his own request and the grounds on which he

vwas transferred being still in existence, it is

not oper to the Joint .irector to trensfcr ninm

to Chandigarh even before the emiry of 2 to H years.

L\
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C- secause the transfer of the applicent at

this stage vill adversely affect the continuous

trestment, hich the annlicant's vifc . om he marriec

aftcr the ceath of his first wife, is undergoing at

the K.Q. smedical lollege, Lucknow,

Because the chilcren of the a»rplicent :..ill
sufer irreperably as there is no one else in zhe

fawily of the gpplicent excest nis 80 years olc nother

to look after them,

Interim order prayed for -

Penuing final cecision on the gpplication,

the applicant szeks the relief to the efleci that

the operatiion of the order no. 170 of 1990 dated

16=.-1930 be stayed.

seitnils of remevies exhousted

The gpnlicant had no other remedy except to

file a representation to the vi.ector, Central

sureau of Investigation, liew Lelhi but the declision

on the same has not been communicated him.

10- wmatter not pencing in any Court etc.

The applicant further declares that the
matter i1egarding 1hich this acplice.ion hcs been

made, is not pencing in any court of law or any

\,
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1.

12,

13.

@
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other authority or any other bench of the

Tribunal.

Particulars of the Bank uraft/Postal order in

resnect of the application fee-
i. -Name of Bank on uhich drawn
ii. Uemand Lraft o,
or
i. Number of Indian Fostal order ‘ZGQ‘(OQQ?}
ii. iame of issu.ing post office H\a‘ QN'\’Q‘“* 0&‘&’
iii. Date of issue of postal order(s) € -2 9¢c
ive Post office a% which payable \'hc;.Qcﬁ' C&?&V

Details of Index

i. Order No. 170 of 1990
dated 16th February, 1990

ii, nepresentation dt. 26.2,90
made by the applicant to the
virector, C.B.I. alongvith kixx all
its enclosures., |

List of enclosures

i, Order no. 170 of 1990 dated 16.2.90

ii, Representation dt, 256.2.90

¥

I, Rzkesh Prakash Kaushal, son of Sri P.~. Shama,

aged about 38 years, working as Inspector, C.5.1. resident
of 509/111, 0ld iaidrabad, Lucknow co hereby verify that
the contents of pasragranhs 1 to 11 are true to nmy personal

knowlecdge and belief and that I .have not supressecd any

' @aterial fact,

Qﬁj@ﬁ& guwmu- kw(.wLJ

Signature of applicant
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NC.A.20014/217/77.AD.1
C.B.T.,Govt.of India

/ f
(S

P

- - Block No.3, Lodi Road, New Do lhi

OFFICE ORDER No./ /071990  [&-2—=%F

Shri R.pP.Kx ucshal, lnspector of Police,CBI,

LUCknow Region is tr.nsferred and rosted in CBI
Cccrdn.Cell,chandigrrh in the same capacity with immeciate
ei{fect in public interest.

This issues with the approval of JD(AE)/CBI.

L
3 - \ .\_v' T
! : N
(ﬁbﬁhm/cﬁ:;;:/’

A3ST?.DIRECTOR (ESTT.)/CBI

-

Copy tb:~-

1. DIG/CBI/Lucknow Recion, Lucknow. Shri R.P.Kaush21, Insgr
may please be relieved irmediately to join Coordn.Cell,
Chandigarh under intimation to this office.

2. DIG/CBI/Chandig~rh Region,Chandigarh. The d-te of

= Joining of 3h.K~ushal, Inspr. in the Ccordn.Cell may
Please be intimated to this Office.

3. AIG(NE) CBI/New Delhi w.r.t.his UO No.430/3/36,/87,/LK0D
dt.24.1.90. ———

4. Sr.PAS tu JD(NE)/JID(AL) CBL/New Delhi

5. 3P/C31/Luckiicw.

6. PAs to DO(A)/AD(E)/CBI/New Delhi.

7. NSO/ PAC/CHy, New welhi.

8. JFC Cell/CBi/H.O.

~ 977 Shri R.r.Kkoushal, Inspr. through DIC/CBI/Lucknow Region
los office Crder File(AD.I Se:ction).
.
(é}da}\ .
ASSTT.
I
! b

5
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‘ 2 No. 378 /ST frtemo /39,C21/1K0,
: Datcd:  2-2-Gyp

MEMOD

Sub:  RC 36/37-1KO. a3ainst SRI LK. sy, ihe tren

. J
Chief Manijer, Allahaba? 2-nk, Mircayur % othars.

. rRH

. ‘- - e - :
. 0 PRJST-IYO,  ns revistered m 147,37 -

irvestizatior of thic gree wn rnbou- o0 ¢ Sri Tl ~nesal

onsor,
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The Supdt. of Police,
CBI1/SPE,

Subs Roply of Momo No.378/ST /Memo/89/CB1/LKO.
datce 2.2.90 in KC 30/87-.K0.

gir,

Kindly rofer to your Memo mentionce above
askiny my cxplanation. In this reraré my submission is
ag uncors- |

That all most al. the relevant available
¢ocuments from all tho concerned authoritics in India
have becn coliccteé by me lones back. & crucial iavesti-
vation was to be conducted at Canada for which a part
investivatlon has alreacy been sent throuesh Interpol
Civision. Result »f part Invostiration from Cenada is
eyaitced on tnu baglsg of which oxpert Opinion has to be
obtlalnce.

It is worth mentioniur here thst ,rior to
revistration of this case onforcement afficor of the
gniarcoment Liroctorate, Vuranasl conductes search at
Office cum rendontial premises of the puspacts(Pvi.partios
on 20.9.86 ancd scizoe all tne relevant cocuments vide
tholir polzurc momo €¢t.20.9.86 fnnexure '~'. This fact
hes furtuer been confirmed from the scruitny of the ococu~
ments collected from the suspect and from thoir examilnatic
Tonly fact has dlso brourht im the knowledpo of worthy
L1/ in tho report nf Inspr. Ashok Babu vide para 2
n/:1 Yt ',.s.57JFAAC\ Rl e e e

Furtier to confirm thisg fact a letter was sen!

tn nsstt. Piroctinr, Enforcement T'irectnrate Yarunasi

W 'ooo..z/ﬂ'



wvho vido his lotter Ro. T-4/18/Nc1/37/A /78 6¢.11.1.90 has
statce in para 4 avallable at P52/CI11 of tno file mentio-
niny thcerein that since the captioned matter is still
poafinv for adjucdiciatlou before the spoeciel Directorr of

Enforcement, Low Pelhi and tho scized documents have

becen relied upon in issuing Momorancum Ho. 1-4/11-5U/6/

\
87(5bﬂ~1 6t. 14.3.87, the documents as<ed for can not be

hancodovor at this stapo.

i it 1s further important to wortn mention here
that 1 w.s conductine tho investigation of the.casea
cntrustos to mo strictly as per Orders ane éirection of
SPé lgsueoc from time to time photostat copies of Order
¥0.4193 6t.16.8.83, 5095 dt.23,10.88 and 1185 6t.15.3.89
ma#xod annoxure B C & D respectively are enclosaed for
£ind perusal. 1 also conducted investiration of this
cago uy .or urdors/éirection 1ssucd by Ynu from time to

i
tié’&o

dhile waltine the result of Pant investiration
from Cunaca 1 discusses tho case witn Pore Lri 5.4,
Sa#cna from time to tuime ans coliected tho rclevant
informeti-ns may be rsquires in futuro. Tor obtainine
tnL oxport's ovinion it was foll necossary to wunt for
the result of FYent investipation from Canaca and orierinal
sdoeciman Ulenature cures cum account openine foirm of the
fire for wnich reoquect was alrcady sont to Chief ¥anarer,
n%laﬂﬁuds Bung, Mirza_.ur. <Cnief Manceor wllaunabae Bank,
Mirza,ur informees that tne &abnve document was sent to
their H.0. for initiatine the departmental proceesines
atainst 5ri R.K. Ruil(s~Ll) who hus gince been compulsori-
ly rotired and will be sont tn this Office lmmediately

efter ate reccipt,

|
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From the facts ans the circumstances éiscussed
above it 1is evident that there is no é6clay in this caso
on my part ané 1 have not left any stone unt@gei to

collect all the availaple relevant socuments except the

tuines wuich are oeyons 'y control viz. nesult of part
Investirution from Cunada. Further to udd that all
thore facts/éevelnpment of the investirution I brourht
Yo your kiné knowleere durine the personal discussion
and proeress report of this case from time to time.

Submitted for xind paerusal.

-

Encl:s Asg above | o %0

( ReP. KAUSIAL )
INSPECTOR/CBI/SPE/LKO .Reen.
LUCKIOW .

oLy tos

LR}

s
V)

r'v] ]' 'xf“.",-c.d .]"\'j%)‘k

( el . J‘:..!I.“;‘ilsi) )
JOLPECTON/C31 /5207 /. 050 e ens
LUCIKNOY.

i

\fo Y



( Forcign Exchauge Reguiation Act) - .

L .. -GOVERNMENT OF INCIA * ; a

IETRE: " 36,Gandhi Nagar, Bigra - - ]

e - —— ————YVYaranasi — — '

Lo T "SEIZURE MEMO Krizrin & -
Date, 20~ = 06 3 - Time:From 90, vy oceplros)

- ‘\. g
- Place . ,EQ)“%‘M} S (‘\\.‘\\\ k‘\g'}rv,.,‘\'n\.ﬁ 1( f"‘\S { G(—/:fl' ‘\"« o D! f«ﬁy’ [N ! 'J’\‘\l\‘.t\
s ) . (\A' \.r\r\\ wy S m LW\L\‘V‘_ cOSN iy gc\\wf\, NR X

ANy o -

Authority : Search Warrant No, ¥*' ’“f_j ‘5_Dz. D22 ved by Shri ¢ N

, LCHMAT T PADIYY,

i Directorate. Guvt. of Icdia, Varanasi under Section 37 of the

T TEE seee  emee

-~ = - Assistant Director, Enforcement

_ Foreign
- Exchange Regulation Act 1973. ( 46 of 1973 )

Search attended by : Sri. L) 2va. Kuvaa

" som of =1 _ 20N b Y ¥ {3y 8
. ) e \, a vy
~ g Residents of _ . L% Lyl o o\ TG
J 1 N . N *
Nare and addresses ( i) Sri.. Ko o PV .-S *—K‘ — _
.of the wibneses Son of S* Wtk ‘r.:.‘\.;.J._
witnesidg the Residence of ,,,\‘_:.'..‘ Al L
4
pearch : =~ e vt e e e —
n (i) Sri (v s o Lo ‘
I Son of ...\.. \.\..L... ..r..\ ‘).f‘.:.: NI RVA (o \\ v
- oy Residents of ¢ O . \- LD
| L L DR

Particulars of Documents Seized

Places from

s ‘e Containi Mark
Sl. No. i" Description of Dacuments \ ntiining arked /

Pages as where seged
Sl 2 ' 2 % | 5
@ \v C\Fk b\' - L\\L'(‘ ~1 (\ h) qj ’\ ' ;\\’S T—\‘)_-_-._" ,( ' \", _
-, ‘. . L < . T( A' . ‘ } )
.‘ \\ k\:. - (‘ ‘1 N '\ . I N e \ \ \ e
. @ R ‘1 n S ' C\ \—\‘-] [ " . (]|r _1\ ‘ \ ‘_‘?1,\‘\.\-
[ L8 }-\\ - - c\c - R ‘c )
T Sy koed _ .
C:\\ ~4 ‘-\L_ ) C\ ,
e T S U e N e o L O T T N T PN
<-_vl,c\(\\._.:\ v Q\( f“‘\."\\v\ Nhwr v :\'\..\_‘\— A K \‘\ —~ L N A\ \’1- o \‘\—-

N T T G N e R Rt B R e U I PP S O
' R C e o
BGCOMEIET (N Yo mm-r LWL T S A } RIS \ )
) | | - - N, Nre sl Seviy » et~ e~ -
sl e O \ CSTy e - AT { .
‘ -
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~ e
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' (a\\cim . , /S~
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AKV\’\«\Q Lok \‘[’5’

CFAOSRAME QOF 2Ok FOR DISTUSAL CF CosDs Urom I CoL 121 dul
DU S PO oML JE_ACSLOT, SCITEVIEL, CCT J3ER, ['o/p iy
= (i i - *
AP .)._.b 4 .3: Ly l)auo

The followiny cases mentioned a3y:inst the names of
Investigating Ufficers have heen targetted for disyosal
from investigation during the months of Aujust, Sept,,
Uctober, Novembsr and December, 1233, Thrse targets have
been fixed after looking into the quantum of work in each
case after.discussion with the Investigyating Off icers
cqnccrned. 1t may be kept in mind that llead Uffice has
fixed the target of 72 cases for disposal for the year
1382 for our PBranch, .Je have so far distosed >f only 34
cases in the end of July, 1983, .e have vet to finalise
p 38kcases by the end of December, 1933, All the Investigat=-

ing Jfficers are, th-refore, directed to stick to the
following schedule for disrosal of cases Auring the month
mentioned against each case :-

e vl Investigat August S
.‘_‘ l

cptember Ocgober Moy mhor Docombcr
Jf icer, 2C3 1933 125 1083
\.bishra, - - RC 1/83  XC 31/437 1iC 50/ 37
", hapoor - - RC 37/37 - 2C 1/83
i L nC 2/83
3. .lishray - - (C 12/23 RC 13/33 =
rctor
/.. .orivastava, aC 14,07 - - - -
~ctor, nc 11/37
D L. Dwivedi, RC 32/87 RC 52/37 AC 66/87 - -
ector AC 35/37 RC 33/37
. RC 55/87 .
.0 Tva, NG 42/37 - - - - -
fcluT h RC 15/33
" R.T.Laushal, RC 33/27 4C 30/97 RC 50/15 - -
Cotor, ’ nRC 62/07
“L.i.landey, RC 61/e7 = aC 1./ 3 - -
“ctor '
nSook abu NC 61/:6 RC 24757 e G2/ - -
RC €2/ 36
Jov et 2C L/ 5 - o4/ T - -
b 6L ‘
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“ministrziion Course dur:ing ~ne

-y
AL . s .

. 8535/3/5/33,@91/.%:3/1_»\3.
ORDER 20

Frogramme of work for disrosal of
under invesiijation duL*nj
UCtcber, Novembor and

caSes
the reriod
s€Crnmber, 1933,

The Head <ffice has Airectan

1o 12,11.33, Thus I +ill not be availzhle 195 the |
staff during this recicd upto 21,11.82, %
2. Eﬁ'the'last me@ting with the investigating ’
flcers; we nad chalked out 3 plan to dlS“Ose of !

:

the cases mentioned against each of the

the vear 173, so as
07 72 cases for dis;osal of cases un”
for the year 1303 for 5ur hranch, AL
short of 26 cases for disyosal un

and 1C cases for registiration during

tne following

tizating Off¢ce‘s during t'& last juarter of

Lo achicve the fixed te-gete
er Investijation
Fres ni we are

nder irvestigation 1

3 this year i~

Sl,
Na,.

Mame of the 1,0,

Cases to pe disposed off
during Oct,, Nov, & JDec,88

Ui
.

[

Sri &K Mishra, Dy SP FE 1/33, 27C 4¢/37

Sri T.N.Kapoor, 7y SP aC 3?7'/3 , RC 1/3. '
‘ 33

» RC 2
Sri Vishwa Math, 3C 7/87 an< 0.C 1%//37,
Inspector,
i
r:i /,5,Yadav, a7,
-n3~ect:r
—~— :\., .3‘.;‘/\ Say . ; “A‘J‘l ‘“0
Insgector
Sri BS Migh-- TD A Y .‘7 N e ~ i
"'*‘ - LT .\‘—: : : —v“ ‘:’ 4’“ ..,\‘
insLector, Yo DL T, g T
LAY
f;jv\] i
@% s 7N
<Qw
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A \ gubjoets ¥ fertion of Parl famunt Lssurence -
o o . G258Be" ) , = , \

o " %he &25es8 1n_gh1ck3?axliouea& sasurange is pending
. - aze still under investigation as menticned below ageinst L
| each 1e0o 1he concarncd I.Us sre Neraby directsd to . s
- $inel iy 2hess ceso on pricrity bssls end gubplt £5 ! by
15th of tha targelird cznih o the undersiened. K 1
' Sepdt.cf Poilce,Cul/3VE,
- ‘ L A Lucknow _
o §/3bri T.NoXepoor, OSP
- PG AEU-LRD -31.4.89
‘ BC 3/88-L30 «30.4.89
2o Shri Yighwe kath, lospr.
R 11438 w3le3a88 |
HC G/68 =31e3c89 |
3o Bhrd Fokosherma, lnspr. 1_
‘n RC 43/68-url =30.8.29 ‘
4o ;bzi aoso&iﬁhtﬂg Xn&pr.
- RCofesuxc 3 %

‘ RS 23/8T=LKQ <be— ,
1 gg 2/3‘-‘3—2,5;3 ’ 'A_h/ 4 ‘
i : ‘

_ So BAZL Veroorivastava.insg. , :
. OEC 4/3602,.‘:3 -39.4-&*9. ] ~
R 7/83-L1c  «3ie3463 ' g
Go Shri Yo.i,Yodav,Inupre i
//ﬁc 3810 «30.4.89
Ao 5hri Rey.Xasughal (Inspr.
- AC 38/67-10 v 63;.’%39

. - . - | - ;
: - aJYM*
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“axmaty t ENFERA, VARANAS - gadw fAdqiaa

TELEPHONE : 64349, .. 36-nidr 7%, faas

. c""*';"" BTN Enforcement Di:zctorate 36-Gandhi Nagar, Siara
e T ‘3 fazay wzr fafama afafagw ATTTH1-221 010
£ rjc':? o 5' ( Foreign Exchange Regulation Act ) Varanasi-221 010
R 7 \\ﬂé"yg s  faw ..
el T \ 8, Ministry ¢f Finance CONF IDENTIAL
' o\ - LT HILT GIHT RECD .AD,
\Q’@g\ﬁ:«."} Govarnment of India
T-4/18NS1/87/T. ) th Jan,';1590
P&ej; 2700-000¢~ot/0000 aél / /r 7€ ’ Da’ed-}'l:o‘:':‘ll0"'0‘3:09.00990°

Tu
Tha Superintendant of Police(By name),

SPL Division,

Central Bureau ef Investigation,
3:7 o LUCKNOU(U.P) . ‘

Subs~ /s, Teppichhaua Orient end Sri fsim Kumar,
Attorney,

Reft= Your Office F.No.,RC~36/B7-LK0,

-.-°n.ﬂ°-b°-° —.-

'Sip, .

Please refer to your office letter bearing No.159/
3/36/87-CBI/ACB/LKO dated 5.1.1990 on the ceptioned subject.

25 In this connection it is to inform you that

; Adjudication proceedings as contemplated under Section-51 of

. "the Foreign Exchange Regulation Act,1973 have already been
initiated aaainst the captioned firm, its partners Smt.Bittan
Deti, Smt, Shakuntala Devi and Snt. éhiv Kumari and 3ri Asim
Kumar, Attorney for contravening the provisions of Sub-Sections
(2) & (3) of Section-18 of the said Act by their failure to

-~ repatriate into India foreign exchange equivalent to Indian

o' 27,91,305/- within the prescribed time limit in the prescribed
@annere | .

3o further, similar praceedings have also been initiated
sgainst their sister concern M/s, Overseas Cerpet Palece, Mahant
J i Bhivalay P.O, Putlighar, Distt. Mirzapur (U.P), ofAS/Sri Ramji
| flaurya, Ghanshyam Maurya, Paras Nath Maurya are partners and Sri
l Jata Shankar is working as Executive of the said firm.

£ Since the captioned matter is still pending for adju-
dicstion bsfore the Special Director of Enforcemsnt, New Delhi
! and the seized documents have been relied upon in issuing Fomoran-

dum No,T-4/11-5U/6/87(SCN~1) deted 14.8.1987, the documents as
asked for under your letter dated 5.1,1990 rsferred to above

cen not be handed over at this stege, However, if desired such
cocuments can be providsd for inspection by sn Inspector of your

D‘?i’iceo“
{ Yours faithfully,
|
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¥nilas discussing the cases pending invéstigation

on your file I heve observed as undar:

Lo That your knowledge of law and investigation
pro.adurcs is vary poor, I was aghast to fihd‘that‘A.;_;uh
you wers not In a position to a2rplain the ingredients

of a eimpls and frequently used offence like chaating |,

and th * you did not have even the slightest clue akout - -

DU

the line of investigation to be adopted either in

RC 36,87 which had remained pending on your file for

almost two ynarg or in RC 53/88 which Is a very simple

investigation and which too had remainadpending on yéur !

- t e
!

File for 2tlesst 8 monihs, «

<

e imilar lack of knowledds and undarstanding on

your parl was on display in the vordfication repords
cubmettad by you pertaining to officials of;ﬁ;&oiosv
Rachbarell and ths Central Bank of India. hﬁ?ﬁset
verif{icat.on repori pertaining to official of I¥1I. ;
Reawbar 211 you had not cared even to calculate the total
in:mne'likely expenditure, the total kiksly savings and
total known assots of the suspect, This also shows total !
ignorancze of work on your part,

3. T have also found that you are extremely reluctant -
in'goﬁng on tours and you have avéided golng on tour
except on a couple of occruions to neivouring places
<111 now,

4o I have also taken an adverse n~te of the {act
that when you went to Varanasi for investigation of
NG 36/87 in the thicd wcoek of June®89 you mzi went

end mat the accvsed pariy desypite wy ciear cut and

' vy 4\~} '

eo\
.(gwf& i
Y



\
2 Y ,

<l

Specific directions. that You were only to éscerﬁain
the address of the party so that searches could be
conducted, Obviously your visit to the accused party
musi have a}erted them, This being your first lapse'
I have égégég?%rom drawing any inference about your
integrity from this incident, however, this benefit
may not be.available to you ii\repeat sucﬁ-a méstake

in future, |
3, You are hereby directed to complete the field
investigation of L.C 36/87 by 15/9/89 by\conducting

. the investigation on day to day basis by'vi§iting
Varanasi, Calcutta and other places as rer the need,
YVou are_also directed to complete the field investi.
gation of .RC 53/88 by S5/10/89, |
6o In case you fail to adhere to the afaresaiﬁ time
1imit I may be constmaindd to initiate suitable
disciplinary action against you on grounds of gross
negligence in performance of official duty,
7o You aré also hereby advised to improve your

knowledge of law and investigation procedure,

%1(’?@[507
( S.C. Sinha )
Surdt, of Police/CBI/SPE/
Lucknow,

Copy to Dy. Inspr,Genl,of Police/CBI/IR/"
Lucknow for information,

«~ shri R.P, Kaushal, Inspr,
CBI/SPE/Lucknow,
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Dated tbe E August, 1989,

Subject:- Aldotmentof loceal investigétion & other Offic:
mrko '
Shri R.P.Kaushgl Inspector may refer to his
representation dated 20.7.89 resafding the subjedt nat e

zbove .

After going turough the representctiar @ & Keepin,

in view the fuct that Shri R,P.¥sushd s since

remarried )I find no substznce in hic plea thut he

coula not go out o Luocknow on account & minor childre:

After remerrigge hels femily situutim is the seme s
thaet of mny dther cfid cer hgving minor children,
Therefore find#z%bsolutely no sibstance in ais

plca"@/l rej:ctl the request mude by shri H.P.lushd

However 1 auve forworced ucoly of his regrosert wtion ©0

the Dy.Inspr.Gar 1, ol rolice,iucinos negicn,Lucknow fa

his information and @ ch action os ceemed & it by him,

ShriR.RB.Xgushal, ‘
Inspector C3I/ ‘
Lucknou .
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! MOST IMMEDIATE/THROUGH SPECIal

MESSENCER |
, CENTRAL BUREAU OF INVEST I1GAT 10N
. ' LUCKNOW REGION
. LUCKNOY.
I
ngbx- Tpansfer of Shri R.P. Kaushal, Inspector of Police.

ShAe

, An 0ffice order No.331#990conveyed by Head Office
NO. he 200l4/217/779AD01 dated 6. 4.90 rGEdrdinF transfer and

post:!.ng of shri R.P.Xaushal, Inspector of Police, CBI, Lucknow

Region, Lucknoy is sent herewith for information and' necessary .

actiOno J
o 0.
Encls Ag above ’4)V\‘£{
S i DIGsCBIs LKO.R.«:.('ION:
LUCKNOW -
- (16 ot

rShri RePe Kaushal,)Insgr. CBI, 509/111, 01d Hyderabad ,Lucimow.
(on Medical Leave e :

| GBI U0.NO._IIYS _/13/1/90/LR/LKO. pateds ¥ 470




Lo NC.A.20014/217/77.AD.1
N _ Central Bureau of Investigation,
v 2\5 Q/ e Govt.of India,
. e )20 4th floor, Block No.3,
. _ Kendriya Karyalaya Parisar, .
Lodi Road,
New Delhi

Dateqd: 6‘ L-l—‘iO

OFFICE ORDER NO. % 3 # /1990

In modification of Heaq Office Orcer No.170,1990 |
.-~ (2.20014/217/77.aD.1) dt.16.2,90, shri R.P.Kaushal, Inspector
~ of Police,CBI, Lucknow Regicn is transferreg and posted in

the Computer Centre,CBI, New Delhi in the same capacity in
public interest.

i

ESTT.)/CBI
Copy to :‘-

1. Dy.Recistrar, CAT, Lucknow Bench w.r.t. C.aA.T. Lucknow
Circuit 'Bench Order in 0A No.72 of 1990(L).

2. DIG,CBI, Lucknow Region, Lucknow. '

3.  DIG,CBI,Chandigarh.

4, AIG(NE),CBI, New Delhi.

5. AIG(F) GBI, North Block, New Delhi.

6. SP,CEI, Lucknow,

7. SP(Trg.),CBI, New Delhi.

8. OSD, Computer Centre, New Delhi.

9. Sr.pPas to JD(NE)/JD(AE)/JD(P) CBI.

+ P&AO, CBI, New Delhi.

AO(A),CBI, New Delhi.

DPC Cell,CBI, H.O,

Sh,R.P.Kaushal,Inspector(Through) DIG/CBI/Lucknow Region.
14. office Order File(aD.I).

ASSTT.DIRECTOR(ESTT. )/CB;
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Zre Trocker ( Dy nare )
“ - Eoniuud Dwocau of Inwostigaticn,
r | \ C30 Cernlon, Mock 19,3

Jodhy, Dead
o %Jhioj‘m@o,i

fub s~ Cancellatlon of transfor crdar,

.- ]

Nogpoctfully 4t is cubmitted that vide office crder
[ oo %70/1990 dated 16,2.,90, I have becn crdared to preceed
: &non Begionald @ffico, luckncw to Coodu Colld, Chandigarh 4in "
the seme capacity ( 2opy of the ordoronclesed), Imrediately
aftor roceipt of #dove oréor I rusacd to Lelhi to meet your
ucenowr through peoper chanpsl and cubmitisd a repressntation,
I T oS JIG/Iackeow Hoglion who pormitted to gee JB(HE) but
yas Lot &llewed o oeet further, X infact vanted t oo nplain
%he cverts bohind oy Sransfor in percon te your henour.
our acacw ey kindly roeccllect that I had mst you 4n last
“ vosht ol M4y, 1987 4rrodldatoldy «ftor expir{ of nywife, while i
! ilging wf%er o functicen of Jolat Zdroctcy (82uth) and )
o vore ploerod bo post ws abt luckinoy from Bangalere on
¥ ¢ —nwosicnats grounds, [y above reforred roproszntation s
<), sy coapiadoratien rogaraing cancellotion of my transfor .
H LoCur . eenvbile I foll sick aftcr returning to lucknow !
rou o oob roeical loave, X beve coxs te kzncow that S.P. hag
toeuved wy selicving order, o

x

L5 %hip crdticed juncburo when thoro arc £inol '
| ¢ rdpetions of Uy oghoolegoing childron and ry wifce who bas .-
o coms tdetin of ronteld, dlscrder An Opte. 89 , undorgeing ,
el Sruotoont at lbdicll Collepgo, Iucknouw and is rogpon- :
_ cint puGinfacterdly to troebacnt and prosent cixculstancos
p reesonct ellouing o2 b0 nove ab thds crucleld veacnt, Thore
, S o e in ry £ apdly Yo lock «ftor oy nmipor kids and alling
vi7n rad She aged mothor of abods 85 yearc, Insuch adverso N
¢frzuLginneos 1% vas nobt posaible for ro $o lock aftor ~
“ ol hdre und edlding wifo erd mother I tcok tho apoigteico >
‘ o elecs rolatives cnd chiftod cy vy ifo bo IDw Delhd for
Moo Cruebront ab A Indda Jagultule of kKsdieal Egisnces.
faLrn fuehs of Adross of vifo I have alroedy brought through ¢
: w cunrocuntation eddrosced to your honcur { copy oncloged o
;l ~pd Mo oecpy o all tho ccacornede I also Ind awdiont wilh
LT, Toeknoy Begic and shevod bin the collc el praseriptien
vhe oftor conpicring ry caco gympathotically gested o in the
Herional Offidce, Iuckuow W.0.fe 23611.89, £&£00r my pesting
i| Tatbe Aezilsnald 0fA cey Iucknov I ghifted cy wife to Iucknou
! and aur owrlicy troateont ¢f medical collegs is gbill
cortinaing, Foctors atfonding hor are very much hepeful
«$ “op full rocovory witbin gix months aftor ccoing hor
N | tiherizny wend gffects of modicdnos., A cortificefs of Bector
&’/ of ddsaiced CGollege, Luckne = cneclosed £eor kind porusal,

o
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Eallvay I hive Inopnt BT ine IF 1200T% Visih $o Iolhi
t gorme vaernedos heve ceetaod Ln bho rans ef Inspochos 4n

L 2QETD ra o lacknow, X way Lindly Lo posted 4n Cemputer

oeRy of D,C¢ co Chad 0bo Srestmont of oy wife ba continusd
o &3 Indge dpstdiute of ¥eddesl Ssicnces vizre £le was cozlier

ae
He

P
LA

Cawed and Jdootors mpe Hellecorvorcant vith koo cags cprd
DA of (roatoont, -

I 15 furthor meod Burdly prayad thus I 24y kindly be

TLtTLEd B0 966 FoUuP No-Dole o Jour capliegt ecaveaiencs

a1 eu0% B0t hy I ma{ rerscnally ozpladn pea Atfficultine
A4 YRC efrenrstuncos that Devo gancod this cdtnation, Z hovo
s i peyu st eaedier in 7eply e memss oot tiwougn propor
Ca=023L hug the sogquest hag pot yoi beon grantod, :

290y it 13 rogt rea%a‘c%fulﬁgpmyaé thet &y ened may

SdBdly e ccnsidered sympathetic: el eorpisclonats humie
UGN pRewnAg An tho &gm ¢f prosent circomstunies onu

Wrla tringler apder Do, 990/ 990 dte 96.2.00 may hirdly bo

 Brn20dicd o I oo Hedldy ve pontod of any a@ﬁw%@t@iag branch

ts chaled chove &b folbd aftur onnue) czwaiimdion cf ty chilge
e L adso weoure that X ghnll vithdroy oy appiiceticn

L2000 anBing By rbovo Gronsfor craer in Centrad &4mn Fedtwnsy
Lrelrey ubled o obald ponding An cass my request is vory
ety avecdzd %o by your hindsolf, '

.. o 002 Ship teb of your RARAmaos X and the Cathorg of
W T g ball alusyo he gratofud and prey £ef your deng 1ifo
FDpRoerity.  fwaiting Lovourpablg eonsldoragien,

15%2 preferrd rogards. Lurdeing yeu &dv,
Dzedes A8 ubevo

2ncorely yours,

shed g
Aughal }
Ingpagter GRL/OPD
Aclknoy Paglcn

€ On loevo)
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oIR8, C. Tiwari @

M. D. (Psychiatry)

CONSULTANT NEUROPSYCHIATRIST

De;.;l'rtmen‘; of Psychiatry, Gandhi Memorial
X. G.s ’Aedical College And
Lucknow. -226 003 Associated Hospitals ;
Bh, 6241§ Lucknow-226 003
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fhe Nirector,

Geritral Buroeau of Tnvestio tion,
gpecial Police rstublisiment,
new Delbi.

guls pronsfer from OhT, Faue alore_urinch to IuganoM.

(rERoLGH FRO-1T CENT L)

Uirg

: 1 beg to refer to my eariicr repr@scntatibn
where in I had requesgted for tpansier from Eangalore to
Lucknow or lew Pelhi ‘on account of serlous {1lness of ny
wife, as the climute of Pang-lore was not sultiy her.
after Ty representationon account of constant illne«s at
Bang:.lore my wife has breathed her- 1ast on 10/6/87 1eaving
behind two winor sons aged, 4 and g yenrs. Thor? i~ n, one
to lock after them except My 0ld mothel, WO is rerselfl
guite yalitudinarinn and an octozenariane ‘

™ view of the recent tragedy 1in the dcwise of ry
vwife and the protlen of tearing up of the minor chhilerene.
I reguest your nonour kindly to consider ny casc sympathe-
tically on humantarian ground anc nost me either at Lucknnv
or send we on deputatinn to T.v.T. Ltd. hae Liarell or Maini
(nllahabud) where my brogher wnd cister are regiding who

may look after &y winor children ang ouped adling pother.

For this act of your kindness 1 shall ever remain
grateful to you. _ ‘

) ‘ ' Yours fulthfully,

3

N

Dateds -26/5/87 ( %.r.¥aushal )
LUCKITO s Tnspector of Follce, ;
CLT/6PY, ‘

Tangnlore.




¥
No.A,20014/217/77=-AD .1,
Government of India,
Deptt. of Personnel & Trg.,
’ a Central Bureau of Tnrestication,
Block No.3, 4th Fleoor, CGO Comglex,
Lodi Road,New Delhi-.3.

. H Dated: [{6.87.
OFFICE (RDER NO 547 /1987,

Shri R.P. Kaushal, Inspector of Police, C3I Bangalors
Branch is transferred o CBI Lucknow Branch with immediate
in public interest.

_ |
This issues wi%th the approval of Director/CBI.

_ (D.P. BHAL
ADMINI{ RATIVE OFFICER(E)/CRT

g%; Copy to :-
1, SP/CBI/Bangalore for

information and necessary action,
‘ ~~t2 of relief of Shri Kaushal may please be intimated *o

/Head Office over signal.
N 27///SP/CBI/Lucknow with »eference to his letter No,
", \U/ 25350/PF/RPK/Inspr/CBI/LKO dated 25.5.87.
Q@k‘ﬁ 3.  DIG/CBI/Hydsrabed/Lucknow.

4. PA to DD(A)/AC(E), CBI Head Office.
"ti;ygng 5.  Accounts Officer, PRAO,CBI,New Delhi.

Hé, BI Gazette Asstt.'p? Divn.,New Delhi.

‘ 7. DPC Cell, CBI Head Office.

8. Shri R.P. Kaushal,PI(Th.) SP/CBI/Bangalore.
9. Office Order File( AD.I Sec.).

§§§(// | (DaP. BHALLAY

W ADMINISTRATIVE OFFICER(Es/CBI

/TgfbeI’ |




